
IN T HE CE1TRAL ADMINISTRATIVE TRIBUNAL 
CALCUTTA BENCH 

OA 1109 of 1997 

Present 	: 	Hon'ble Mr. S. Biswas Administrative Member 

Ho&ble Mr. A. Sathath Khan, 	udicia1 Member,  

Kaljranj Burman 

-vsI. 

S.E. Railway 

For the Applicant : None 

For the Respondents: Mr. . choudhury, Counsel 

Date of Order : 23042003 

ORD ER 

MR. A.SATHATH 	JM 

7j 
The matter was takenup 	 yesterday 	the Ld. 

	

/ 	 0 

counsel for the applicant was penitted to take copies of the 

pleadings so as to enable him to a rgue the matter to-day. But 

neit1r the applicant nor his counsel is present to-day. Under 

t1se circumstances, the matter is dismissed for default. 

Mernber(J) 	 Member(A) 
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